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REVIEWING COMMITTEES FOR MUSEUMS 

•7. SHRI   M. GOVINDA   REDDY: 
Will   the Minister   for EDUCATION   be 
pleased to state: 

(a) whether Reviewing Committees have 
been appointed for any of the museums in 
India; and 

(b) if so, what are the particulars thereof? 

THE DEPUTY MINISTER FOR 
EDUCATION (DR. MONO MOHAN DAS): (a) 
and (b). A Reviewing Committee has been 
appointed for the Indian Museum, Calcutta. 
An Expert Museums Survey Committee has 
also been appointed by Government. 

SHRI M. GOVINDA REDDY: May I 
know, Sir, whether there is a proposal to 
appoint a Reviewing Committee for other 
museums? 

DR. MONO MOHAN DAS: Sir, the Expert 
Museums Survey Committee has been 
appointed by the Government for all the 
museums in India. 

SHRI M. GOVINDA REDDY: May I 
know, Sir, whether the question- of 
reorganising all museums is ^before this 
Reviewing Committee? 

DR. MONO MOHAN DAS: Sir, the Expert 
Museums Survey Committee has been 
appointed to survey the needs of the museums 
in India, and to make concrete proposals for 
their improvement and development. 

INQUIRY INTO THE WORKING OF DALMIA-
JAIN CONCERNS 

*8.  SHRI   M.  GOVINDA   REDDY: 
Will   the   Minister    for   FINANCE   be 
pleased to state: 

(a) whether there is a proposal to set up a 
Commission to inquire into the working of 
the Daimia-Jain concerns; 

 
(b) if so, what are the terms of reference 

to the Commission; and 
(c) what is the basis of selection of its 

personnel? 

THE MINISTER FOR REVENUE AND 
CIVIL EXPENDITURE (SHRI M. C. SHAH): 
(a) to (c). Yes, Sir. The matter is still under 
consideration. 

SHRI M. GOVINDA REDDY: May I know, 
Sir, how long it will take the Government to 
come to a decision in. this  matter? 

SHRI M. C. SHAH: Not long. 

SHRI M. GOVINDA REDDY:   May 
I know whether the appointment of the 
Commission is under consideration, as. also 
the question of selecting personnel for the 
Commission? 

SHRI M. C. SHAH: I say that the proposal 
is there, and when that proposal is accepted, 
there will be terms of reference, and then 
there will be the question of appointing the 
necessary personnel, and all that. 

SHRI M. GOVINDA REDDY: May I 
know, Sir, how many concerns come within 
the purview of this Commission? 

SHRI M. C. SHAH: I am afraid I cannot 
disclose all these matters at the present stage. 

SHRI M. GOVINDA REDDY: May I 
know, Sir, whether the present investigation 
that is going on will stop, if this Commission 
is appointed, or it will go on independently of 
the Commission? 

SHRI M. C. SHAH: Which investiga-. tion? 
If the hon. Member refers to Fhe Bharat 
Insurance Company, where Rs: 2,20,00,000 
were found missing and Shri Ramkrishna 
Dalmia was arrested, that investigation is 
going on, and that will go on, and that 
investigation will be completed very shortly. 

SHRI S. N. MAZUMDAR: On a previous 
occasion, Sir, the hon. Minister had said that 
the affairs of all the Dal-mia-Jain concerns 
were being investigated into. So, am I to 
understand that this was kept outside the 
purview of that investigation, or in the course 
of the investigations something special has 
occurred for an enquiry into this matter? 
What is the actual position? 


